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ORDER

Counsel for petitioner present. Counsel for Rl to R3, counsel for R4 and
counsel for RS are present Counsel for petitioner pointed out that as per
directions of this Tribunal dated 6.7.2017, R1 to R3 was directed to file revenue
- and expenditure statement month-wise and furnish copy of the same to the other
side. But the same was not complied. Counsel for R1 to R3 is directed to file
and furnish copy of the same to the other side positively before the next date of
hearing. Time extended at request of the respondents with a direction to file
counter and furnish copy of the same to the other side. Put up on 30.08.2017 at

10.30 A.M.

(K. Anantha Padmanabha Swamy)
Member (Judicial)
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